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multiplicity Of trade unions and still 
more difficult to make it work 
successfully. In cases of more unions 
than one functioning in an undertake-
ing a Joint Management Council can 
be established with an agreed list of 
union representatives. 

(d) The Commiaee on Labour 
Management Cooperation which is a 
tripartite Committee under the Chair-
manship of the Minister fOr Labour, 
Employment and Rehabilitation, is 
seized with the problem. 
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Off SatllJ"days and Abolition of Extra 
HaJf Hour of Work 

*763. Shri A. V. Raghavan: 
Shri Surendra Pal Singh: 
Shri Yashpal Singh: 
Shri Ram Harkh l'adav: 

Will the Minister of Home Affairs 
be pleased to state: 

(a) whether there is any proposal 
to have two Saturdays a monLh as 
holidays fOr Government establish-
ments; 

(b) if so. the decision taken in the 
matter; and 

(C) whether there is also a proposal 
to stop the extra half hour of work 
im·posed since the emergency? 

The Deputy Minister In the Minis-
try of Home Mairs (8hri P. S. 
Naskar): (a) to (c). The whole ques-
tion of holidays and office hours in 
civil offices of the Government of 
India is under consideration. 

National COmmission on Labour 

*764. Shri Rameshwar Tantia: 
8hri SivamllJ"thi Swamy: 
Shri Kajrolkar: 
Shri D. C. ·Sharma: 

Will the Minister of Labour, Em-
ployment and Rehabilitation be pleased 
to state: 

(a) whether there is any proposal 
to oonstitute a National Commission 
on LaboUr to investigate matte", 
[Jfecting JaJbour; and 

(-b) if so, the broad features thereof? 
The Minister of Labour, Employ-

meut and Rehabilitation (Shri Jagjivan 
Ram): (a) Yes. 

(b) The composition, terms of refe-
rence, etc., are under consideration. 
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